FOR THE ATTENTION OF THE CREDITORS OF SHREE AMBIKA IMPEX LIMITED_

FORM A

. PUBLIC ANNOUNCEMENT .
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)

Name of corporate debtor

t
Date of incorporation of corporate debtor

:Auth(;rity under which éori)z)i'?llc/ debtor is
- Incorporated / registered
Corporate Identity No. / Limited Liability

Identification No. of corporate debtor

Address of the registered office and principal
office (if any) of corporate debtor

| CIN: US1420DL1996PLCO76268

SHREE  AMBIKA  IMPEX
LIMITED -
13.02.1996

Registrar of Companies- Delhi

316 B.D. Chamber, 10/54 D.B. Gupta
Road, Karol Bagh, Central Delhi,

Insolvency commencement date in respect of
corporate debtor

Delhi- 110005 /’

Estimated date of closure of insolvency
resolution process

19.01.2025

Name and registration number of the
insolvency professional acting as interim
resolution professional

Ram Phal Bhardwaj
Regd. No: IBBI/
P01308/2018-19/12053

23.07.2024
IPA-001/1P-

Address and e-mail of the interim resolution
professional, as registered with the Board

310/25, Onkar Nagar- B, Tri-Nagar,
Delhi- 110035
bhardwajca@hotmail.com

10.

Address and e-mail to be wused for
correspondence with the interim resolution
professional

310/25, Onkar Nagar- B, Tri-Nagar,
Delhi- 110035
cirp.sail@gmail.com

11.

Last date for submission of claims

06.08.2024

12.

Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

N.A.

Names of Insolvency Professionals identified
to act as Authorised Representative of

creditors in a class (Three names for each
class)

N.A.

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Web link:

https://ibbi.gov.in/home/downloads
Physical Address: N.A.

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Shree Ambika Impex Limited on 23.07.2024.

The creditors of Shree Ambika Impex L‘imitfad, are hergby called upon to submit their claims with
proof on or before 06.08.2024 to the interim resolution professional at the address mentioned

against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All othe
creditors may submit the claims with proof in person, by post or by electronic means, '

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate i .

i . ’ t
of authorised representative from among the three insolvency professionals listed a t;ilrtls tc hoiee
No.13 to act as authorised representative of the class [N.A] in Form CA_ gainst entry

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional

: RAM PHAL

Date and Place : 25/07/2024 an

T e———— .
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wherer ®as A\ Conara Bank  EEIEORGE SME, Sun Towers, Mehrauli @ ) P> Housing | Fead Office : sth Flocr, Asirksh Shanan. 22, K.G. Marg, New Dethi-110001, P 01123387171, 23357172, 23705414, Welse : wwwe gridhousing com EORM A FORM NO. INC-26
""“"i.._,_| B Road, Sukhrali, Gurgaon-122001 nee T en Branch Office: C2721, First Floor, C-Block, Mata Chanan Devi Road, Janakpuri, New Delhi - 110058 | [Pursuant to rule 30 the Companies
h Office: Ground Floor, D-2, Sector - 3, Noida (U.P.) - 2013201 PUBLIC ANNOUNCEMENT (Incorporation) Rules, 2014]

PD,SS_ETSSI_GH NOTICE [SECTION 13(4)] (For Immovable p;nperivl POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES) B Rseohios Protass Tor Corurmte Formo Rumdntions. 204 et 1w e i

Whereas: Tha undersignad being the Aulhorized Officer ol the Canara Bank under Sifiarans Ve umitovsinned Giakus fia: Audiusiaad O3l f the PNB Housing Fi Ltd. under the Securitisal d Re Rimitiian o

Securltization And Reconstruchion of Financial Assats and Enforcemend ol Secunty Finll‘lf:aizl Aﬂﬁ:u !T:%gssmpﬁlr:\g:! :f Ruh! 1'!:"' EI:?Q'}::{;MH! of sm:ﬁntlﬁ:ﬁr:t. zﬁlﬂri. a:’diel.ﬂ Ef:fgj;!ﬂaf:fa;(i:ﬁﬂ Cg?:;:ﬂ'ﬂd Und:' FDR IHE A-nENTIuN uF THE EREDITOHS uF l‘.lf ngiSt«El‘Ed Gfﬁl'.:E ﬂ‘f the Gﬂl‘l‘lpaﬂ‘j’ fI‘BITI

- _ soction 13&11] read with Rule 3 of the Security Interest (Enforcement) Rulés 2002, issued demand notice’s on Ihe dale mentioned against each SHREE AMBIKA IMPEX LIMITED oné Slite o andihar

Interest Acl, 2002 (Acl 54 of 2002] (hereinalter referred 1o a5 the Acl’) and In exerciss of socount ealling upan Ba respectve bormower's to rapay the amount a5 mentoned agains! each eccount wethin 60 days from the date of notice{s)

e y ia 4n o ity Inaarnee] | 220 0f recaiplof the sad nalicers 1 RELEVANT PARTICULARS Before the Central Government (power
powers confermred under Section 13 (12) read with Rule 3. of the Security Interest The borrowers having failed to repay the amount, natice is hereby given fo the borower's and the publlic in general that the yndersigred has taken L | Narmo of Corporate Debitor SHREE AMBIKA IMPEX LIMITED delegated to Regional Director)
(Enforcement) Rules 2002, issued a Demand Notice dated 02.02.2024 caling upon ihe ﬁm;a;;l?ﬁrl‘lﬂ'gl; Rgrﬁr}:ﬁ;frsrzllﬁ-.rr.?r?%‘:;i:.lzrzﬁrﬁf;Ir:if:lr'r“ powers confarmad on hirmber ndes Sacton 13(4) of he sam Act read with Ruie 8 of ' 3 :D‘“le incorportion of Corporsie Detor | 13.02.1996 Northern Region
DoOrowe 3427351, Gall No The barrowern artoutar and the pubkc neral s herehy cauboned n E tha pro g @l any degl th {he proparty/ies will be 3. | fmharfly undes which Comporsis Detior | Riegisirae of Cormpanies- el ;

Cottowar Sh. Vinod Kumar, Prop. Vats Diary o Sh. Khazan Singh, 3424351, Gaf No. 4| e o O BN Housi s L, L oun an ees ereon ot an roeman, 1 botfowers akwntion s vited | (| | rccpoe / g bt B ettt subgacton .
Samialka ViBage Kapashera, New Deii-110027, Guarantor: 1. Sh. Nitin Vats Sio Sh. Vinod to provisions of Sub-section [8) of Section1] of the Act, in respect of time available, to redeem the secured assets { 4. | Corporate Kentity Mo, 7 Limbed Lisbiey | CIN US142000L 19096 COTE268 Section ;3] ﬂicumpalmeélﬁcit 2|ﬂ133|]al}d
{umar 3421351 G 4 alks Vi@ Kanastera New i= 110037 a L N of the | Da d Amouri Date of Da Of Thy Mrtfeation Mo, of Corporme Detion clause (a) of sub-rule (3) of rule 30 o
s '.Fh Sy S Sa.m e e H."h Daty-c 110007, 2. 0mb | Fou| actoue BorowsriCo- |  Natics Outstanding Possession Pm:m?r‘mﬂgm:! '-a-*n::rc--; the mgserod s andl 316 8D, Chombey, 10754 0.8, Gupta Food the Companies (Incorporation) Rules,
Leelavati Wio Sh. Vinod Kumar. 3427351, Gali No. 4 Samalka Vilage Kapashera, New Delh - No Borrower/Guarantor | Date L ‘ principal offces il ary) of Corponste Kami Bagh, Cartrnl Dethl Dete- 110005 014
110037 19 regay the amount mentioned in the nolice, baing Rs. 4,70,38,073.39 (Rupees 1 ?ﬂug:ﬂ ﬁt&nﬂ;‘ Singh! |16-01-2024 FEF ']'E;:T.N?F.IBlH-..uEEH k;g—. J_L::n}; 'Ig;lﬂ?aiﬂll f.}i Trlull__l-’m:s‘ﬁ;u Parcal Of }E istl Mo Fi‘:li Diebiton ; and
[ j wena Mee ity Seven Thousand Four Hundner j Thid Floor, Pocket - 5, Biock- B e T A -
Four Crore Seventy Lakh Thirty Eight Thousand Seventy Three and Thirty Nine paisa 8O: | - Forty Mw-:_E and 'Fr JT;J.I 'f-.mi#.m; inly) iyl Secior - 35, Rohini, New Delhi- i ”_4' = ;I'h,m_" ;11_' .m-'m'- - P In the matter of DS Namah Hospitality
only) within 60 days from the date of receipt of the said notice Janakpuri | Due as on 16-01-2024 110085. | e o ol i o Fadhaney— | TS Pri:;te Lin;g;d;av';% it.?h regi lf!'nr.rne«:l
2 borrower having failed fo repay the amount. notice is hereby given to ¢ awer] |2 | HOUJAND |Vikash Chandra  |21-04-2023| Rs. 12.70,672.48)- [Rupaes Twalve |19-07-2024| All That Pat And Parcel Of Fiat No 18 FeSOlUtion pIocess office at 0. 310, Third Floor
The h_‘r ver having failed to repay the amou ‘_”-' '-'_f*h' Sy gwen i E1a Dorowe 3181510404 | And Kamlesh Lakhs Seventy Thausand Six Hundred | (Physical) | Fourth Fioor, Pocket - 1. Biock- B8 I'a ',.::..:,.‘.l.;n,_.t:r.,z,_._..,.._,,,,,. o T i Dhaea Sector- 29, Gurgaon-122001, Haryana,
and the public in general thal the undersigned has takan possession of thie property B.O. Chandra St‘-:lzﬂljl Two And Forly Eight Paisa Seclor - 34, Rohinl, Delhi- 110085 " | e meivarey .H.ﬂ ral Beong 56 Fisgd. g Petitioner
described herein below in exercise of powers conferred on him | her under section 13 (4) of Janakpuri Only) Dus a8 on 21-04-2023 irervn Resoluron Profpssional IBBY 1PA-O0LIPPOLI0E/ 2018 10/ 1053 Nofice = hereby aiven 1o the General
the said Act, raad with Rufe 5 & 8 of the said Rule on this 24th day of July of the year 2024 3. | NHLNOI12 Mrs, Shikha Garg/ |06-05-2024| Rs. 5,3680,803.42 (Rupess Five  |19-07-2024| All That Fan And Parcel OF Shop | 0 | Address ard e o of the e FI0Y25, Onkar Nagat B, TikhMage, Dl 110035 Public that the: Cﬂt;iﬂ gin eoncses io make
' e L . ’ - T ! 21/541893 | Mr. Ankit Garg/ Crore Thirty Six Lakh Eighty Thousand | (Symbaolic)| Numbes FF 1 And Ff 2 First Floor Fiosoltion Professons. as mgsened b rwEpnasinoumEs] oo pacyﬂ Dﬂé
The borrower in parbcular and the public in general ara hereby caulioned nol ta deal 8.0.; Noida | Mis Ansh Eight Hundred Thrae and Forly Two Qf;?ﬂ r*ElTJr'I'rr1;TG!::.I|?HF‘f€;E: st the Bload = 3553?‘353{;5;# 1tftlmnf ﬁgtrgjjmpna‘:‘?ﬂﬂgm&“r_t
with the property and any dealimgs with the proparty will ba subject to the charge of Canara Mukticom Faisa Duily) as on 96-05-2024 u'lr'-\‘?.zﬁf]m i : ; [ 10, | Acrbvems el emiadl 10 De L e TR0 25, Orikar Nagee B TriMagee. Dt 110035 2013 seeking confirmation of alteration of
; - ; o1 = A DATE-. - DNR LT cormEspOndence with the ingianm cirp sall4grmail com the Memorandum of Association of the
Hank for an amount of Rs. 4,70,38,073.39 (Rupees Four Crore Seventy Lakh Thirty Eight| | PLACE:- JANAKPURI, NOIDA, DATE:- 24.07.2024 AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD. | cET Comiany In 18rms of the specil resolion
Thousand Seventy Three and Thirty Nine paisa only) and interest thereon {13, Lanst chote for stbrrisssion of clalms | 06,08.2004 passed at the Exira ordinary general
The borrower's attention Is invited to the provisions of Section 13 (8) of the Act, in " INMPORPR T TAINTT [ 12.| Qlasses of creditors, if ary ::-Jr* NA Egr{‘!ﬁgf;%:fz‘;g! I?E:Ia:gﬁt.}ntﬁlf?:glﬁeﬁg Efégg
clacrse (D) of Sussocuoer (A1 of
respect of time avaiable, to redeem the sacured assets Viihilst care is taken prior to acceptance of advertising :, 1 serbaingd By the Mlefn from "State of Haryana' to the "National
Description of the Immovable Property copy, It is Nnot possible to verity its contents. T he Indian reachion profesaions] Capital territory of Delhi'.
1. Property comprised in Khasra No. 58(1-18), 78/11(2-0), 78//13/2(0-7) & 7&/116{1- Express (P) Limited canmnnmnot be held responsible for such [ 14| Names of Inzolvenoy Professonas A Any person whose interest is likely to be
9) 1o the extant of 1/40th shara measuring 142 50 sq yards situated in extended Lal contents, nor for any loss or damage incurred as a TR ATOmRG. affected by the proposed change of the
dora obadi of village Samalka. Near Kapashera. New Delhi in the name of Smi result of transactions with companies. associations or Raprescnisne of Ofediors n 3 claes Tegisinred. office. o E’E C{};;pany iy
i il _ iNndividuals advertising in its nevwspapers or Publications. | LThmoo names ior each class) ! _ deliver on the A-21 portal
LealavatiW/o 5h. Vinod Kumar N - i T4 | ) Bedusrt Ecrress sl Wt i, s,/ b Gory home dowrkcesss (www.mca.gov.in) by filing investor
: : . e e _ We therefore recommend that readers make by ot s A b laint f b5 e delivered or
2. Proparty comprised in & co-shared part of Khasra No. 56(1-18), 78/11(2.0) to the - o _ 2 : ) (% Destaiis of authonmed representatves  Prysical Addreas: NA, COIMERANIL ION OF Latise. i e GeNe e of

R S f o Necessary inQquiries before sending any monies or it T v send by registered post of histher
extent of 1/16th share st A yaras in exienced f‘""""j' of Villags Samatka, entering into any agreaements with advertisers or : ' objections supported by an affidavit statin
Near Kapashera, New Delhi i the name of Smi. Leelavati Wio Sh. Vinod Kumar otharvwi=sae actiﬂg o an advertisaermenit in any manner wt _.=. .nurt_-:--_-‘g VEN Tr1.‘-'._fr|£-l_*uirll=:-: I.:-!I...r.:{'.m']" iff-.? _'-r-:lsu ;1: has croerad e the nau_}re nfh:s.fherm{_erestandgmunds
Date: 25-07-2024  Place: Gurgram Authorised Officer, Canara Bank| | whatsoever A R T AT e pranom oy vn s amamape | |SPROSEOn. K. 1ae. sogianes PHGCE ot e

e ' — ' - LAENEONLES 0 £ AU, : address B-2, Wing 2nd Floor, Paryawaran
e A e | | Bhawan, CGO Camplx,New Deli- 10

- |I'-i.fl-1l-.'-l"-.:'1J :.*E'.:u-;n'_nl-:'l-1|-. "1|!.|. ll'i ) o R DR within ﬂIJ!"_EEEn .ﬂEYSI'D the dale
Ii- = j 1 | = 1 r Yha Erancial Graditors Shail submit ok claims with brodd by slactronic reaans aniv: Al sisar | | PUDiication of this notice with a copy 1o the
) aﬁa G?‘I]a ItQ‘mBua I]k -.'r;.‘-:r';.n.f-“r.:.lzi:ﬁII‘.»L;IZI-;"I-: ;rl ::IlL:r::L:;F -iarr..r.'.' -: .-r-l BN IIIJru' :l.[r:lnT.":n I'.';r-_-?‘.—-'.lrhf-u-. -:. l.l-;.-d-:'-l'.:. i app:i{:an:. coney ;T;m ﬂ t{[:apg gif th[’;
I“EEI Elqﬂilz EEEII GHHE“I i3 lldal Hn L] L] A fimance) credilor beslor@ing 1o 8 cias. &9 gtad sgamired e s=ntry Mo, 1.2, shall indesles 1 aﬂf_‘HGEﬂ GDmpEnFH i mgls red omce a

i fryfza " E'A“Ctlon NOtlce chosce of -'1'-'nll-c'*I ued tapeuss : tative from ,.m-:-n:; e '.'-Irr:--: - -;:.1-i-.}+.'r:r-u.- |.1--:-'E«52=|-_:=-.:J|I5 1-'=l+ 4 | | the address mentioned below:
‘ r ¢ = SWME ‘ againgl entry No, 13 1o act 83 Sul hot sed represental ve of the class [NoA] in Form CA ﬂSHamathspltalltyPrWﬂtE Limited
: Submission of falss or misteading proofs of clalm shall attract ponalties. - CIN: UEE‘IMHR?I'HHFYE{I 56264
Regional office :- Etah s and St of e A PHAL BHAROWAS | | G501 Haryana, EmailI:
e an nture nterim ution Pro LR ! ' 3
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY UNDER THE SECURITISATION AND RECONSTRUCTION OF Date and Placs : 75 /07,2074 nnd New D | | COMpanysecretary@dsgroup.com
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY I _For and on behalf of
INTEREST (ENFORCEMENT) RULES, 2002 DS Namah Hospitality Private Limited
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described ( FORM A SDI-
immovable Property mortgaged/charged to the Secured Creditor, the Symbolic Possession of which has been taken by the Authorised PUBLIC ANNOUNCEMENT Saurabh Gupta
Officer of Canara Bank, Secured Creditor, will be sold on “As is where is”, As is what is”, and “whatever there is” for the recovery [Urider Regulation © of the Isolvency and Bankrptoy Bosrdof ndia ok actes
of dues to the Bank. As per Demand Notice under Section 13(2) & further interest thereon, charges and costs due to the Canara Bank, | {Insoivency Resolution Process for Corporate Persons) Regulations, 2016] S — irector
as detailed in the table below: FOR THE ATTENTION OF THE CREDITORS OF oclsill L3ce: S
) mm ANAND INFOEDGE PRIVATE LIMITED
Name & Address of Borrower Total Liabilities Descnptiun of Prgpertjgs T | RELEVANT PARTICULARS |
& Guarantors Eamest Money 10% 1 Name of Corporate Debtor 'ANAND INFOEDGE PRIVATE LIMITED | SR [e—
| 2 Date of incorporation of Corporate Deblor | 27.00.2007 A - -
ContactBranch Incharge, Canara Bank, Canara Bank, ETAH G TROAD Branch (Ph. No.) 8272082328 3. Auttrty undet which Gorporats Dabicr 1s | Regisirar of Companies- D & Harysns (RoG-DaRi| 4 T I a ss l f e d s
e-mail id cb1437@canarabank.com Details: Alc No 209272434 IFSC Code:CNRB0001437 | incomorated | registered | _ : E
Borrower/s: Mrs. Anupama Yadav W/o Shelendra | p. 1769117 | Urem Of Ek Kita House No 156 Sec 23 Shringaar Nagar Etah Rs. 4 C_.I:rrﬁlz:rati_:-ue;::wII:.E { Liméa L J_.:j:;::r:-f U72300DL2007PTC 168768 - e e
Yadav, Sheelendra Kumar Yadav Sfo Kuwar Pal | Pargana Etah Sakeet Tehsil And Distt Etah Admeasuring e s S R R - Lo o
; + Intt. from 436%,\"- |5 Adgress of ihe regetared office and Regd. Office: JADG1, Piot Na. 10, DLF Towes-A
Singh both R/o Shringar Nagar Etah (U.P) 01.07.2024 175.35 Sgm. Owned By Anupama Yadav W/o Shelendra Rs | principal office {if any) of Corporale Dabtor | Jasoia, South Dethi, New Delhi-119025 CLASSIFI ED AD DEPOT (CAD)
207001, Guarantor/mortgagor : Sukhveer Singh &‘Ot'h Kumar Yadav. Bounded As: East - House Of Rukum Pal, . i.-'. nsolvency sammencemend dae (9% 07 2034 (Dl of reouiol of cogy of admission
S/o Nathu Singh Shringar Nagar Gali No 3 Etsh i erS | West - House Of Pravesh, North - 15'wide Rasta, South - 436960/ - | respect of Corporase Debtor |ordar prancunced on 19.07 2024] Book classified ads at your nearest Express
(U.P)- 207001 o> | Property Of Veerpal Singh. Bl oot o e Ml b Group’s authorised Classified Ad Depots
Contact Mr SANJAY MEENA, Canara Bank, Canara Bank, MAINPURI Il Branch (Ph. No.) 8272082349 & [Nomn e Rogiskalion mutac ot |Nasencaritummsr Seans ] ]
e 157 @carasbankcom Dok Moo 0072434 I Cote GRRBO01S7 e i e | )
Borrower/s: M/s Bhaiya Iron And Fumiture Add. Rs. 1657953 Urem Of Urem Of Land And Building Situated At Devpura Rs,. i‘.' Aduress & email of the iterim resolution ' Add ; Pliot No.- '_1-"L’H1‘n'¢fk'.:f" Group CGHS. | PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024,
Bhanwat Road Deevani Mod , Vill And Po Kharpari & Intl. freuy Station Road, Mainpuri 205001 Owned By Mrs. Kamla Devi 1181&]”" | professional, = mgisiered with (ha board :::;::r-l ,:‘Kff;:n;,; ;:;.:;;f:‘:ﬂéiﬂj:rq“ﬁ 22090987, 22235837. PREET VIHAR : AD BRIDGE COMMU-
Mainpuri Uttar Pradesh-205001, Dushyant Pratap 01.07.2024 Wio Late Shailendra Singh Chauhan R/o Ashokpur Sonal Rs I Al ond sl b Bo iead T Add: Plol No - 112A PraseV' Utheod Vitar [ NICATION, Ph.. 9810029747, 42421234, 22017210,
i 2 H p ALEJ i - E : | 555 006 - i% il e LR, FTEsE Y, UOYDg Vit
Singh Rjo Vill And PO Kharpari, Mainpuri, Uttar & Others Mainpuri Admeasuring 83.61 Sgm. Owned By Kamla Devi Wio " comespandanca wih e Interim Gungram, Hanyana-122016 SHAKARPUR : PARICHAY ADVERTISING & MARKETING.
Pradesh -205001, Guarantorfmortgagor : Mrs.| Late Shailendra Singh Chauhan. Bounded As: East - 10| 118200/- Resgiution Professional Email : cirp.festvalcity @grail.com Ph.- 9350309890 22519890 22549890
Kamla Devi W/o Late Shailendra Singh Chauhan kel Wide Rasta, West - Others Property, North - Others Property, !" Last dabe for subrmission of clairs 05,08.2024 (14 days [nom CIRP Commancamant) | i ! !
Rlo Village Ashokpur Sonai, Mainpuri 205001, thereon South- Others Property. I1,' Classes of crodecrs. f any, under clause (b] | Real Estale Alotiess m
Mr. Vishram S Rio Vill Post Midholi Lalpur QERA-aaCion B ot eckon 21, nianieg .
Mainpuri m:"ﬂl'l .I,-:"hr ‘“L:r"‘ﬁf"""”l“""’T"“"‘""""‘j’ R T | . JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206,
< Namas Of INSOHENEYy PIHEssonas Iouniiad | 1. Kahu ahwar -
Borrowerfs: Mrs. Radha Devi W/o Shri Pati Ram, | pc 4945053 |Urem Of Urem Of Property Situated At Mohalla Kharagjeet Rs. 1 ct38 aufurised reavesetaive o recony Rogn. No. BBUIPA-0021P-NDI 4812021, 2022/1 3625 2553030? KAROL BAGH (REGHARPURA) : K R ADVERTIS-
Ved Prakash Dubey S/o Pati Ram both Rlo 1255 | Intt. from | N@gar Mauja Devpura City And Distt Mainpuri Uttar Pradesh 739000/- Aciass (three names for each class) :m-ﬁﬂm G i ERS, Ph.: 9810316618, 9310316618, 4154769/, KARAM-
Kharag Jeet Nagar Mainpuri 205001, Guarantor/ | '\ o1, | Admeasuring 185.30 Sqm. Owned By Radha Devi Wio Shri 3. Binod Kumar Singh S sl Sl PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
mortgagor : Saiyyad Jubair Ali S/o Late &Otl'l Pati Ram. Bounded As: East- 10" Wide Rasta, West - House Rs. [Regn. No.: [BEVIPA-DOY/IP-P-02638/2022-2023114108 | 9310333777, 9211333777, 9810883377, NEW MOTI
Mohammad Ali Krishna Rfo Talkies Road Mainpuri Cha;: Of Ved Prakash, North - Property Of Ram Swaroop, South - ?39{]0! 14 (a) Relevant emg and Ir“;I b "”".'U;“'”""‘."""""”“.J"T s NAGAR : MITTAL ADVERTISING, Ph.: 25178183
EIEes et DD, oY IO mardown o 1 '
205001 thereon House Of Ramesh Chand. (i) Dstais of authonzed represontatives | (b) Physical -’.|11gl"->-}| No.- 112A, Phase-V 9810538183, 9555945923, MOTI NAGAR : UMA ADVER-
are guinlabla gt Lidvag Vitar, Gurugram, Maryana-1 22016 .
Borrower/s: Mrs. Rashmi DI.IbEy Wio sth Rs. 628957 Urem Of Part Portion Of Plot No 339 M" Mohalla Hhmeat RS. IN.".'“_‘;I_‘ % Poraliy given thal the Nasona C.I'Ilr'.i'_l.ﬁ.ru"i aw Trbunnl "ui.:_t orienad Trh.- commancamant of & TlSEHSI Ph 931 22?21 49 88002?6?9?' HAMESH HAGAH 3
Kumar Dubey R/o Kharag Jeet Nagar Mainpuri | + Intt. from | Nagar Mainpuri 205001 Admeasuring 80.35 Sgm. Owned By 541']&:'!— | orporate meolvency rastlutan process of the Anand infoedge Privats Limited on 19.07.2024 (copy of POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418308,
205001, Piyush Kumar Dubey R/o House No 328 | 01.07.2024 |Rashmi Dubey W/o Piyush Kumar Dubey. Bounded As: | the crder recgived by the IR on 22.07 2024) TILAK NAGAR : SHIVA ADVERTISERS, Ph.; 9891461543,
Kharag Jeet Nagar Mainpuri 205001, Guarantor/ | & Others |East - Plot Of Vendor, West - House Of Rajendra Singh, Rs. _f:;:-;:_gj;'-:;; Sfm“ﬂ'f.'ﬁffﬂfmﬂf.J']f:m-ﬁlﬁl?-ﬂ ;ffju' '-;j{'_-;;:;-*;-{’-:;‘l::f;:;'g';*l::::jrij‘;j't“ 25980670, 20518836, VIKAS PURI : AAKAR ADVT. MEDIA
m"t!lﬂﬂff : Yagavendra R/o Kharag Jeet Nagar |Charges thereon| North - Others Plot, South - 20' Wide Road. 54100/- W0sbove. S o T Ph.: 9810401352, 9015907873, 9268796133
M‘HIW 205001 | The financial craditors shall submit theer clans weh proof by alecironic maans anly. AF ather craditons may
R i & ANinancial craiog tli_"l_l"l:_'|1'1_:|||,;|.'r:_: 5 A% ialed pomirgl e aniry Mo 12 aboee, shall mobcssle 28 Choce o o :
mortgagor : Siya Devi W/o Rambabu both Rio +ntt. from |Mauza I:.lﬂvpura Chimni Tehsil jﬂmd l‘{iﬁtt Mainpuri 2362000/- suriint repsesertalive ok among e :nr.; nsobwency rofessionals eled against antry No.13 CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET
170,new Basti Devpura Mainpuri (U.P.)- 205001 01.07.2024 | Admeasuring 71.91 Sgm. Owned By Siya Devi W/o Rambabu above i act a5 authorsed regresentabive of the Firancial Crediions n Class (Real Esints Allgisaes) in ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
& Others | 170,new Basti Devpura Mainpuri. Bounded As: East - 6' Wide Rs. | FomCA : PLACE : HARI OM ADVERTISING COMPANY Ph.:
Charges thereon| Road, West - 8' Wide Road, North- House Of Shri Krishna, 236200'."_ | Submission of faise or miskeading proofs of claim shall .‘lltmctpihhﬂ'l:;l. up;;u:. & Sd/- 9811555181, 43751196
South - House Of Vikram Kushwah. W— - e f ar:nM puma:' an::
" |Date : 26,07 2024 Inlerm Resolution Professionsl for Anand Infoedge Private Limited
Borrower/s: Vinay Kumar Gh&tun_nadl Slo Shri Rs. 408553 | Urem Of D_na Plot {par? Of No.54) Mauza Devpura, Pargana Rs. | Place: Gurisram, Hstyana Regn. No.: IBBUIPA.U2IP-NDO125/2017-18110204 _]E_
P . || T R R . Dot o P ool a0 TIS HAZARI COURT : SA| ADVERTISING, Ph.: 9811117748
sl Y Sus : ' ity ¥ bl ° R Do KINGWAY CAMP : SHAGUN ADVERTISING, Ph.:
Mainpur 205001, Guarantorimortgagor : | & Others |Bounded As: East - Others Piot, Wost- Road, North - Hose | RS 9818505505, 27458589, PATEL CHEST (OPP. MORRIS
Kamlesh Kumar Dixit So Ramratan Dixit R/o  |Charges thereon| Of Malikhan Singh, South - House Of Karuna Shankar.| 180900/- FORM NO. 1 ‘ e '
Devpura, New Basti, Mainpuri 205001 SUMMONS FOR FILING REPLY & APPEARANCE THROUGH PUBLICATION NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
KETING, Ph.. 9350304609, 7042590693, PITAMPURA
Contact Mr MAYUR BHIRUD, Canara Bank, Canara Bank, GANESHPUR Branch (Ph. No.) 8272082335 THE DEBTS HE{."'G.HFH_‘ TRIBUNAL, LUCKNOW : :
i1id cb4299@ bank.com Details: Alc No 209272434 IFSC Code:CNRBO004299 (Area of Jurisdiction: Part of Uttar Pradesh) (PRASHANT VIHAR) : PAAVAN ADVERTISER Ph.:
" - 600/1 University Road, Near Hanuman Setu Mandir, Lucknow-226007 9311564460, 9211288839, 47057929
Borrower/s: M's Lalit Printers Prop-Amrish Kumar |Rs. 1197812.82 | Urem Of Property Plot , Part Of Bhumi No. 75, Pacchim (now Rs. DRC. NO. 98 of 2023
Slo Chhadamilal Add. Canal Road , In Front Of ;1Ir$ m Constructed Shop) Situated At Moza Ganeshpur Pargana | 4000800/ NOTICE UNDER RULE 2 OF SECOND SCHEDULE TO THE INCOME TAX ACT 1961 _m]—
207242, Guarantor/mortgagor: Mrs. Jagat Pal Others 200 Sqft. Owned By Amrish Kumar S/o Chhadamilal. . [
S/o Baburam Rathor Canal Road Paschim Kevin Charges thereon Bou As: East- Plot Of Mohar Singh, West- Road, Nort 10%30!_ Vs 9811602901, 65181100, 26301008, KALKAJI : ADWIN
Ganjdundwara, Dist Kasganj UP-207242 Property Jagannath, South - Property Kishan Lal. L SHRI CHANDRA PRAKASH YADAV & OTHERS ... DEFENDANTS #ﬂ[;%[ﬁf{‘lis:ji%n;h P%ES;; 1; gﬁghﬁ;?ﬁgSEBmi?:{iﬁéﬁiﬁg
contact Branch incharge, Canara Bank, Civil Lines Etah (Ph. No.) 8272082327 1. SHRICHANDRA PRAKASH YADAV, Adult, Slo Shri Raj Mangal Yadav - =
e-mail id ch0372@canarabank.com Details: 209272434 IFSC Code:CNRB0000372 o Fat / House No. 80 C, Pockel D, SFS Flat, New Kondli, Mayur Vihar Phase I, SERVICE, Ph.: 9891081700, 24331091, 46568366, YUSUF
' . . . ' Delhi-110096. SARAI : TANEJA ADVERTISEMENT & MARKETING Ph.:
Borrower/s: M/S Sanjesh Yadav Contractors|p. 18371327 |1- EMT of commercial LAND AND BUILDING Situated Rs. Second Address: R/o Flat No. H007, Tower Il, Future Estate at Piot No. GH-16E, 9810843218, 26561814, 26510090
Prop: Mr. Sanjesh Yadav S/O Sh. Chet Ram| . .4 ¢on |Municipal No. 203/36 to 203/40 of sector 22 at G T Road | 949,63 Lakh Sector 01, GNIDA, Greater Noida West, Gautam Budh Nagar, U.P-201306.
Yadav Clo Hotel Maya Palace, G T Road Etah, 01.07.2024 Etah DIST- Etah Area 586 Sq Mir. Owner: .Sri Chet Ram 2. SHRIJAIPRAKASH YADAV, Adult, S/o Shri Raj Mangal Yadav __
UP-207001, Guarantor/Mortgagor/s: Mr. & Oth Singh Yadav S/O Ram Singh Yadav Nagar Etah,Sri. Sanjeh Rs. Rio Flat / House No. 60 C, Pocket D, SFS Flat, New Kondii, Mayur Vihar Phase (I, _
Sanjesh Yadav S/O Mr. Chet Ram Yadav, Mr. C I8 |vadav S/O Chet Ram Singh Yadav, Mr. Ravi Yadav Sio | 94.96 Lakh Delhi-110096. _ FARIDABAD (NEELAM FLYOVER) : AID TIME (INDIA)
Chet Ram Yadav Slo Ram Singh Yadav, Mr. ma"a'gﬂs Chetram Yadav Gali no.2 Yadav Nagar Agra Road Etah, 3. gfﬁkF”TUEEﬁ'ftfﬂ'gU“Eﬁ F.WE}'-T‘—"- RfE'SFEFM gfgﬂﬂ St 5222, Schon Block, ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
Ravi Yadav S/O Mr. Chet Ram Yadav, Mrs. Maya| o' c0" | Smt. Maya devi W/O Sri Chetram Singh Yadav Yadav Nagar L e B L8, v S, - FARIDABAD (NIT, KALYAN SINGH CHOWK) : PULSE
' £ Second Address: Office Address at D-39, Sector 06, Opposite Noida Authority, : *
Yadav W/O Mr. Chet Ram Yadav all Rlo House AJra Road Etan. Bounded As: East- Froperty of Deya ida, U.P- ADVERTISING, Ph.: 9818078183, 9811502088, 0129-
Noida, U.P-201301. ! = ) 1
No 328, Sector No. 21, Ward No 5. Yadav Nagar, R S, Wesr-_Aora. Road: Morly-'S T ok Soul: DEFENDANTS / CERTIFICATE DEBOTORS| | 4166498, FARIDABAD : SURAJ ADVERTISING & MARKET-
Gali No 2, Tehsil and Distt Etah, UP-207001 Property of Shishupal Singh Yadav 1. Whereas a recovery certificate passed in O.A. No. 1615 of 2019 on 08.08.2022 has ING. Ph.- 9810680954 9953526681 GURGAON : SAMBOD
been issued by the Debts Recovery Tribunal, Lucknow for recovery of a sum of Rs. g.p e ' ' : 3
2, EMT of double storey Building ar C-08 Plot No. 186/12,Block D, Sector 50, Noida Distt. Gutam Buddh Nagar measuring Rs. 320.81 Lakh 26,27 859 50 (Total Rs. Twenty Six Lakhs Twenty Seven Thousand Eight Hundred Fifty HI MEDIA PVT. LTD., Ph.: 0124-4065447, 9711277174,
250.00 sq mtr. Owner : Shri Chetram Singh Yadav s/o Ram Singh Yadav Nagar Etah, Smt. Maya Devi w/o Shri Chetram Rs. 32.08 Lakh Nine and Paisa Fifty Only) together with pendentelite and future interest @ 8.00% in 9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Singh Yadav, Ravi Yadav sfo Shri Chetram Singh Yadav, Sanjesh Yadav s/o Shri Chetram Singh Yadav . Bounded As: T tr;:]ulsmg |F33ﬁfliﬂ?ﬂ“$ f;'ﬂ;ﬂ mgﬂati u!ﬂllingnJ ‘“E‘Q”Q:;ﬂmﬁm‘?ﬂ';m”i-§-23-11-ﬁﬂ;ﬁ’i‘! Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
: e loan is fully liquidated and costs succeeds and with cost jointly and severally till its
East- Plot no. D-166/13, West- Plot no. D-166/11, North-Plot no. D-166/29 Sector 50, South-18 mirs wide Road e et et e T Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 55} - SR
3. EMT of House situated at Sector No. 21 Ward-5 Galo No. 2 Yadav Nagar Etah with total area 271.07 sqmtr. Owner: Maya Rs. 78.04 Lakh 2. You are hereby directed to pay the sum within 15 days of the receipt of the notice, failing SAl MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAI
Devi Wio Chetram Singh Yadav. Bounded As:East- Property of Chote Singh, West-Property of Shushila Devi, North-Property which the recovery shall be made in accordance with the Recovery of Debts and LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719
B aickt et Bodh-Flond $0% 1aids Rs. 7.80 Lakh BankruplcyAct, 1993 (51 of 1933 -As Amended). : )
' 3. You are hereby ordered to declare on Affidavit the particulars of assets on or before GHAZIABAD (HAPUR ROAD TIRAHA. NR GURUDWARA) :
i : 8.09.2024. TIRUPATI BALAJI ADVERTISING & MARKETING
4. EMT of Residential house situated at Yadav Nagar Chanchav Gaon Etah measuring 65.08 sq mir. Owner : Maya Devi W/o 1 : '
Chetram Singh Yadav. Bou As: East-H of Badho Singh, West-H of Balbir Singh, North-8'Wide Road, South- Rs. 14.47 Lakh 4. Youare hereby ordered tcappc_zarbefnreme_undersagnedﬂn 13.ﬂ$20243t 10:30AM. Ph.: 9818373200, 8130640000, 0120-4561000
oo o Rs. 1.44 Lakh 5. Inaddition o the same aforesaid you will be liable to pay the following: _
dosicibsaidbusin g , DetaisofCost: o EDUCATION (IAS & PMT ACADEMIES)
Last Do & Thne Jor recoipt Sencer document: £/.80.4824 up to .00 P, 2. Advocate's Fee Rs.39,279/- | FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155
Date & Time of e-auction: 28.08.2024 from 11.30 AM to 12.30 PM 3, Publication Charges Re. 5500.00 ' '
(With extension of 5 min. duration each till the conclusion of sale) 4, Misc. Expenses Rs. 5100/ For CAD enquiries please contact :
Fur‘details terms and mnditims:. of the sale please refer the Canara Bank's website www.canarabank.com or may contact the related Branch 5. Clerkage | Rs. 3928/- ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901
during office hours on any working day. Gven undac iy and andtsspl atl icknow on 18.07. 2028 RECOVEY OFEISER) For booking classified ads, please contact 011-23702148,
Date: 25.07.2024 Authorized Officer, Canara Bank ‘ DEBTS RECOVERY TRIBUNAL LUCKNOW 0120-6651215, E-mail : delhi.classifieds@expressindia.com
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